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?•^h.S.K.Jain,Counsel.

ORDER(ORAL)

S.K.Jarn, learned counsel appears for the
j app, leant,ShrlPahesh Ku.ar In OA No, 2353 and states that

;• •1316/93 re,ardl„5 a direction to
/ other puarter to the

)«,.applicant. In this MP, it is aUn
» It IS also prayed th^ the

applicant be allo«ed to .ithdra, the OA.
i .

In vie» of the above, the OA is allowed to be
wthdrawn and,therefore, dis.issed as withdrawn. Interi.
order already passed auto.atically lapses.
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